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aic evaluated, it is not possible, at this stage, to 
indicate the scale of opeiations that would be 
possible at this Agrugundala Lead-Coppci 
Pioject

Verification o f M em bership o f Central 
Trade Union O rganisations

392 SHRI M \N O R \\ J \N  H \7R A  
\\i l l  the Minister of LABOUR \ND R PH V  
BILITA1ION be pleased to stile

(a) wbethei tlie next biennial general veu- 
fication was due <n tht Jlst Decembei 1^70 
for the verification of mcmbeiship of Central 
Union Orgamsati ns

(b) if so whether am necewuv prwes* 
foi v a lu a tio n  w st t up in 1

(c) whether the venficiton h i bren 
postponed and if so the reason thereof 4

THL M IM SIT R  OF L \B ()b R  AND 
R E H \B IL IlA lIO N  (SHRI R k  K.HA- 
DILKAR) (a) and (b) \e s  Sir

(c) Pending consultations with the repre-
sentatives of the Central 1 rade Union Or-
ganisation, further process ol veiihcition of 
membership has been with held

Production o f Steel

393 SIIRI VI KARIA 
SHRI \ I H \ R  1 \S kA R

Will the Muustri < ( SI1 I 1 \ \ D  MINES 
be pie is^d to states

( whether increase in production ol 
steel through higher utilization of existing 
capacity has not materiilised to the extent 
anticipated , and

(b) if so thr reasons therefor and the 
remedial measures taken in this regard *

1H1 Ml NISI IR  Ol- SI ATI. IN f i f f  
M IN I'j IRY Ol SIFLL AND MINES 
(SHRI SHAH W W AZ KHVM) (a) Yes, 
Sir

(b) ft) Mam J  actors affecting production 

The mote important reasons which

affected production m 1971-72 are the follow-
ing

(1) Bhilai There was a xnajot break
down in the Coke Oven batteues m the
month of May 1971

(2) Durgapur , Industrial relations situa-
tion continued to be disturbed I here were 
tlso problems < f maintenance

(>) Rourkela The production in ill the 
units of the Plant was idverscly ifleeted on 
tccount « f  th mishap in the Steel Melting
Sh p on 11th ]ulv 1^71 Diflu ulties in the
CiLeOven batteries ifRcting the supplv of 
c«.kf it id cok oven < -instituted a general 
<enstiaint on prcdu tun

(4) 11S(0  Pi eduction m TISC O has 
been affe< trd by *. i >tt ige f  C < Le Oven gas 
aiLsinp liorn deten ratu n in the < uiditnn of 
the \erv old C ke Ovens

(ri) //SC O I he industrial relations sit-
uation was umatisfact >rv

(u) Remedial Measurer Taken

(1) Bhilai \  progress of emeigemy 
lepaits has been undertaken with a view to 
bunging the Coke Ovens to proper shape 
l o  supplement gas availability other fuels are 
being used

(2) Rourkela The reconstruction of the 
roof of the Stee 1 Melting Shop was completed

n the high priority and production has al-
ready adequately picked up Hie Coke 
Ovens ire >ho bunj, repaired on high priori-
ty Gis is bemp supplemented bv other fuels

(5) 1 IS( O The pioblem of Coke 
shoitage is expected lo be overcome on the 
eompletion/of the replacement rebuilding pro-
gramme undertaken by the Company 1 he use 
of pellets from the pelletisation plant of the 
Company which has started production, is 
also expected to reduce the consumption of 
coke As regards shortage of Coke Oven gas, 
the Company has undertaken a crash pro-
gramme to provide alternative arrange-
ments for hnng with fuel oil

4 Industrial Relations , As regard* indus-
trial relations, efforts continue to be made 
to resolve all disputes through negotiations
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(iv) Lxtption limit may be raised to 
Rs if  pei day

(v) Government of Indii should also 
contribute towards the cost of tht 
Schcme

(vi) 1 hr shutt cf tht State Government 
should bi r used to an appropriate 
level which should m no case be less 
than w hu etch State is spending 
n >rmally ^n the medical c ire of tht 
general pubh

(vu) Central and St it< Govemmi nt should 
give financi il assist ince to the 
Lmployees State Insurance Corpota 
tion by way of grants loans for the 
construction pi ogrmrae

(viu) The desirability of specifying the 
State Governments share in the 
statute i tse lf  without leaving it to the 
individual agreements

(ix) The possibility of introducing % 
scheme of Tso claim Bonus for 
workers who do not av ul of any 
benefit undti the Lmployecs’ State 
Insurance Scheme during a year and 
its financial implications

(x) I he Lstimate Committee would like 
to recommend that fcisibihty ot 
m ating  a separate all India cadre 
of I SI medic il officers on the lines 
of C m tril Health Service with an 
eai-marked quota for e ich Stite Ik . 
examined m > onsult ill >n with the 
State Governments The C ornmittce 
feel that the creation cf m all India 
cadre under tht over ill control of 
thf Corporation would inculcate i 
sense of be longing to the scht nr in 
the minds of those serving »t and 
also enable the Corporation to have 
an effective control over the admin-
istration of medical care

D ism issal o f Unwanted Labourers from  
Sarguja Coalfields on M edical Grounds

3% SHRI RANA BAHADUR SINGH 
Will tht Minister of LABOUR AND RF- 
IIABIl 11 \ r i O N  be pleased to state

(a) whether in some cases medical test 
and first *ud t sts arc use d as in  excuse by 
the management to dismiss unwanted 1 ibourers 
from thr Sarguja a  alfirlds , and

(b) what steps Government have taken 
in this context to obviate such malpractices ?

1H L  MINIS TLR OF LABOUR AND 
RHIM ULI1 AI ION (SHRI R K KHADIL-
KAR) (a) No such cases of dismissal of 
wejrkers on excuse of rncdical and first testa 
arc reported

(b) Does not arise

Drinking W ater F acilities for the labour*
ers o f C oalfields in  Sarguja D istrict

J97 SHRI RANAB \H \D U R  SINGH 
W Ul the Minister of I ABOUR AND RFH \-  
B ILIIA 1IO N  be pleased to state

(i) the number of c oilfields m Sarguja 
District which still do not have filtered drin-
king witcr for the labourers , and

(b) the steps Government propose to take 
to give the labourers this facility and how long 
this project will fake 7

THE MINISTFR OF LABOUR AND 
R F H ^ B I L n  ATION (SHRI R K KHADIL-
KAR) fa) and (b) No survey has been 
made to ascertain the number of collieries in 
Sarguja District whicii do not have filtered 
drinking w rttr for c >al-mmcrs I he Goal 
Mints I-ibour Welfire I und supplements the 
efforts of colliery owners for implementing 
witcr supply schemes by giving financial assis-
tance from the Fund 1 mancial assistance has 
been given from the Coal Mines Labour 
Welfare Tund for implementing water supply 
schemes in Kutasia Birsmgpur and Kunda 
collie ne*«j Th water supply schemes for New 
Chtnmin Ponri Hill collie i> and Chinmiri 
colliery have been tcchnicilly sanctioned and 
the schemes for Gudripara and Duman Hill 
colliery and North Chinmiri Colliery are 
under scrutiny However because of the deficit 
in General Welfare ac count of the Coalmines 
Labour Welfare Tund no fresh proposals for 
grant of subsidy can be considered now

Uniform  Pay Fixation for W orker* o f 
Sarguja C oalfields

W8 SHRI RANABAHADUR SINGH 
Will the Minister of LABOUR AND RLHA- 
BILITA1 ION be pleased to state thr reasons 
for delay tn having a uniform pay scale fixa-
tion for the workers of thr Sarguja coalfields ?




